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From, Date: 15 January, 2024

Chief Secretary,

State of Uttar Pradesh.
Lucknow, Uttar Pradesh.

To,
- The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg,
New Delhi.

Subject: SUBMISSION OF REPORT/RESPONSE IN THE MATTER OF EXECUTION
APPLICATION NO. 23/2023 IN MA NO. 33/2023 IN OA NO. 75/2023.
Sir

!

In compliance with Hon'ble National Green Tribunal order dated
01.11.2023 in OA No. 75/2023 Jaishree Bansal vs Ministry of Environment,
Forests and Climate Change & Ors. The Report/Response on behalf of the
State of Uttar Pradesh is being filed and annexed herewith.

It is requested that the said report may be presented before the Hon'ble
tribunal for kind consideration.

Youys SinZierer,

Encl : As above

(Durga Shanker Mishra)
Chief Secretary,
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REPORT/RESPONSE IN THE MATTER OF EXECUTION APPLICATION NO.
23/2023 IN MA NO. 33/2023 IN O.A NO. 75/2023 (JAISHREE BANSAL
VS. MINISTRY OF ENVIRONMENT, FORESTS, AND CLIMATE CHANGE &
ORS.) ON BEHALF OF THE CHIEF SECRETARY, STATE OF UTTAR
PRADESH.

1. That this Hon’ble Tribunal, while considering the issue of unscientific
handling of solid waste in Village Jagjeevanpur, Paragana Jalalabad,
Tehsil & District Ghaziabad, Uttar Pradesh, by order dated 26.04.2023
passed in MA No. 33/2023 in OA No. 75/2023 had directed the Chief
Secretary, UP to file a report before the Registrar General of Hon’ble
Tribunal by observing as under:

“6. In view of above, the District Magistrate and Ghaziabad Nagar

Nigam may take further remedial measures as per law and give
their report to the Chief Secretary, UP within one month from
today. The Chief Secretary, UP may review the compliance status
and ensure further remedial action and send a separate report
along with the report to be filed in O.A. No. 606/2018 with the
Registrar General of this Tribunal. If found necessary, the registry
may place the matter before the Bench for further orders. The
report may give status of legacy waste at the site in question and
any other site 2 apart from Jagjeevanpur, apart from status and
adequacy of waste processing facilities.”

Further, the Hon’ble Tribunal, in its Execution Application No. 23/2023
by order dated 01.11.2023, directed to the Chief Secretary to file the
report in terms of above order dated 26.04.2023

2. That Ghaziabad Nagar Nigam submitted a report on 13.11.2023 to the
state government pertaining to the compliance of Execution Application
No. 23/2023 inMA no. 33/2023 in OA no. 75/2023.

3. That, wunder the chairmanship of Principal Secretary, Urban
Development Department, State of UP, a meeting was held on
02.01.2024 and, in the meeting, the Principal Secretary reviewed the
compliance status pertaining to the Solid Waste within the limits of
Ghaziabad Nagar Nigam (GNN) and certain directions were issued to
Municipal Commissioner, Ghaziabad Nagar Nigam and District
Magistrate, Ghaziabad and the Status has been reviewed time to time

x
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by him. Below is the action points:

Ghaziabad Nagar Nigam is directed to ensure disposal/
processing of the legacy waste in a time-bound manner, which
has been accumulated at the village Jagjeevanpur, pargana
Jalalabad, District Ghaziabad.

1. Ensure full functioning of the processing plant that has been set
up at the private land in gram Bhikanpur/Jagjeevanpur. This plant
has beenprocessing fresh wastes since July 2023.

1. (a) Ensure that all needful is done to setup a plant to generate
bio-CNG in atime-bound manner from the wet waste,
(b) Seek all necessary heip from Hapur Administration to reclaim
the 42.25 acres land in Hapur which was purchased for setting up
a Waste to Energy plant.

[Annexure R1 — True copy of the MOM dated 02.01.2024]

4. That Ghaziabad Nagar Nigam has submitted a detailed status report on
12.01.2024 disclosing the timelines as directed in the meeting of the
Principal Secretary, Urban Development Department, State of UP.
[Annexure R2 — True copy of the Detailed Status report submitted by the
Ghaziabad Nagar Nigam dated 12.01.2024]

This report is being submitted as per the directions of Hon’ble
Tribunal order dated 26.04.2023 and 01.11.2023.

Encl : As above

(Durga Shanker Mishra)
Chief Secretary
Government of Uttar Pradesh
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a0 wENY T afewr, 7 e § Afor wHoto Wea-33/2023 in 3ovo
w&1-75 /2023 (I.A. No.645/ 2023), Jaishree Bamsal Vs. Ministry of
Environment, Forests and Climate Change 1 3 i uRq smw R
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TR AT F ST § A 02.01.2024 P TS {6 B HRAIG |

ST H & 5 weId e 4 R, miwmee § T SEeieE R,

-mw,mwmmﬁﬂmﬁwmﬁaﬁm?ﬁ

FrefrE weue @ ey ¥ Ao @ a2

- SNEE @ &9 ¥ Ao Uy eRa afexv, wE Rt § At wHovo
HEm—33 /2023 in M0G0 HEA—75/2023 (LA. No.645/ 2023). Jaishree Bansal Vs.
Ministry of Environment, Forests and Climate Change 9 3] ¥ gfRg amew fa=re
01112023 B IErer ¥ Fran—fwd ¥g wdwafa & Wl wgE wRg " @
e ¥ i 02.01.2024 B 35& G &

3~ g weal W & 5 om0 wsha sRa afdeww, 98 Rl & afsa

THOTO0 EEA—33,/2023 in 3M0OT0 HEAT-75/2023, Jaishree Bansal Vs. Ministry of
Environment, Forests and Climate Change @ 3 3 gifRg amew f-T® 01.11.2023 &7

farers oiFT &1 faaRer fAFaq -

"...4. Since the direction issued by the Tribunal in the order dated 26.04.2023 to the Chief
Secretary, UP has not been complied with tili now, therefore, we have no option but to direct
personal appearance of Chief Secretary, UP through virtual mode on the next date of hearing, if
the report is not filed within the further time granted by this order.

5. Hence, we grant further 4 weeks’ time from today to the Chief Secretary, UP to file the report
in terms of the order dated 26.04.2023, failing which he will personally appear before the
Tribunal by virtual mode on the next date of hearing.---"
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Office of the Municipal Commissioner, Ghaziabad Municipal Corporation
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Municipal Corporation Ghaziabad
Background of the Case

Wovﬁﬂsﬁﬁaﬁwﬁﬁ?ﬁ%waﬁmmﬁamﬁﬁmﬂ/ﬁrﬁmquam

33/2023Wﬁﬁﬁﬁﬂﬁﬁ@aﬁﬁm@?,qﬁﬁqﬁm@f%ﬂﬂﬁﬁﬁﬁﬂﬂ
memmmwwmawmmﬁﬁ
@%WW@WWWWWWHWWWWWE#WW
Wﬁf{?W«HﬁmﬁTﬂaﬁwﬁ#%|Wﬁﬂi&?mmzozsm‘rﬁﬂﬁ@ﬁmqﬁﬁﬁf&ﬂﬁ

forgaT feara® oy fAmaa 8-

“In view of above, the District Magistrate and Ghaziabad Nagar Nigam may take further remedial
measures as per law and give their report [0 the Chief Secretary, UP within one month from today. The

Chief Secretary, UP may review the compliance status and ensire further remedial action and send a
be filed in O.4. No. 60672018 with the Registrar General of this

Tribunal. If found necessary, the registry may place the matlter before the Bench for further orders. The
he site in question and any other site apart from Jagjeevanpur,

report may give status of legacy waste al

apart from status and adequacy of waste processing facilities. Subject to above, the application is
disposed of. A copy of this order be forwarded to Chief Secretary, UP, District Magistrate, State PCB and
Ghaziabad Nagar Nigam by e-mail for compliance.”

TR @re) g1 faAid 26.04.2023 &1 aRa s & fearaad gg T A0 goufiodo @

uer fAi® 05.07.2023 B ey AT 9F e 232023 S dae @am s 3w
q-—q-rqﬁa,qﬂ%ﬁ@ﬁ?ﬁtﬁmammﬁﬁmwmwgﬂaﬁaﬂﬁ@ﬁw21.07.20233#
ﬁmﬁﬂammﬁamnﬂmﬁmmﬁmﬂ%—
as been filed to execule order of this Tribunal dated 26.04.2023 in
for disposal of solid waste. The Tribunal observed as follows: "In
d Ghaziabad Nagar Nigam may take further remedial measures
as per law and give their reporl 10 the Chief Secretary, UP within one month from today. The Chief
Secretary, UP may review the compliance status and ensure further remedial action and send a separate
report along with the report to be filed in O.A. No. 606/2018 with the Registrar General of this Tribunal.
place the matter before the Bench for further orders. The report may

If found necessary. the registry may
give status of legacy waste at the site in question and any other site apart from Jagjeevanpur, apart from

status and adequacy of waste processing facilities.

separate report along with the report 1o

«This execution application h
MA. No. 33/2023 in OA No. 75/2023
view of above, the District Magistrate an

earing for the applicant is that solid waste is being
the report submitted by the Fire
20.05.2023 an incident of fire was
[ the fire incident. 3. Issue notice

The contention of the learned Counsel app
burnt by the authorities concerned. To supporl the contention,
Department has been filed with the facts that from 01.05.2023 to
reported where the Fire Department used 41 7300 liters water 1o contro

2
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to the respondents, retur > withi

e :{7) ” L;:,;:H;? ’rr:;:’l; ::Jc:l;:{ u:’.t:-r}rr.:;:ﬁ;m' 1.|'cuk.\'. Rc.s'pr)n‘dcn{s are directed to submit their reply within six
e e B & . ) ,[1 ) m{ .1/_\]'_.'.:1 the form of searchable PDF/ OCR Support PDF and not in
bot) s il Gl [,1,(;,:1 (;! bfie ant ..'[:. r_u ecmcf' to m'ke ;.recessm'y steps for service (o the respondents by
 reviinr i T Ras email. 5. {nghcam is directed to supply the copy of the application and
s o i & .u the Reapofr.(ienr(s) within a week and after compliance of service. the applicant has
: L,-S, i ”m}’ e‘,. Z:;h;) IIhc]ﬂl ‘tgg;t‘)t:ce and copy of the application have been served upon the respondent(s).

HT0 TAOSN0EI0 §RT Ui SuRled 37y fédie 21.07.2023 & aurer # mferars TR
g7 f&Hi® 05.10.2023 BT AFUTEAT IMRAT HIO wovﬁoﬁoﬁwaaﬁﬂﬁmﬁtﬂéww
dfed RAME 25102023 H e @RE Aggd, TR faer FgHIT-=5 svage dun wfifafy af@
W.W.WWWWW—TWHWWWW.WWW
ﬁ'dawaﬁmaﬁwa?qaﬁqﬁﬁ30.09.2023%@%1?%—%55’%@“@?@“@'@
Wwwﬁw—wﬁ%ggﬁ:#aﬂﬁmzﬁwﬁﬁﬁmél

ﬁ‘-r’rmomn.zozaﬁmommmwmﬁmﬁmmm
mwmﬁmmm@ﬁmﬁmmmmﬁwmm

foaa 8-

“A report supported by the affidavit of the Nagar Swasthya Adhikari, Ghaziabad Nagar Nigam
(GNN) dated 05.1 0.2023 has been filed. As per the directions contained in order of the Tribunal dated
26.04.2023, the GNN was required to give the report to the Chief Secretary, UP and not to the Tribunal.
However, since the repor! has been filed before the Tribunal, therefore, we have perused it and we find
that no satisfactory explanation has been given for management of current daily waste which is generated
within the limits of GNN. So far as legacy waste is concerned, it is stated that a contract has been entered
into by the GNN with n joint venture with M/s Geron

M/s Rollz India Waste Management Pvt. Ltd. i
Engineering Pvt. Lid. for disposal of total legacy waste of 2,69,000 MT for a period of 18 months. The
report does 1ol reflect that the said company has started the work for disposal of legacy waste. F: urther,
no details have been provided on status of other sites where legacy waste 1$ existing. 4. Since the direction
issued by the Ti vibunal in the order dated 26. 04.2023 to the Chief Secretary, UP has not been complied
with till now, therefore, we have no option but to direct personal appearance of Chief Secretary. Up
through virtual mode on the next date of hearing, if the report is not filed within

the further time granted
by this order. 5. Hence, we grant further 4 wee

ks’ time from today to the Chief Secretary, UP to file the
report in terms of the order dated 26.04.2023, failing which he will personally appear before the Tribunal
by virtual mode on the next date of hearing.

We also find that having regard to the stand taken by the GNN
Commissioner, GNN is necessary on the next date of hearing. 7. Learned Counsel appearing for the

applicant has prayed for (hree weeks' tine 10 file objection 10 the report filed by the GNN. 8. List on
16.01.2024. 9. A copy of this order be forwarded to the Chief Secretary, UP and Commissioner.

Ghaziabad Nagar Nigam by e-mail for compliance.”

in the report, the presence of the
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Fraferd: TR A mioaEs
Municipal Corporation Ghaziabad
33 /2023 in 310T0 O

0 TP B aferexe 4E fawen B T '
75 /2023 (I.A. No. 645/2023) Sig4 99 ﬁﬁﬁr@!‘r a{:nggaﬁxﬂg BN Td FEHe = g
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1. Processing of legacy waste in Ghaziabad
Ghaziabad located at Pratap

2 69 lac MT). It is submitted

there were three (3) dumpsites for solid waste in
located at Pratap Vihar and

That originally,
Vihar §5 lac MT), Indirapuram (1.5 lac MT) and Bhikanpur / Jagjivanpur (
that with extensive and effective processing of solid waste, the two sites
July 2022 (more than one year ago); and extensive

Indirapuram were completely remediated by
afforestaflon in the form of Miyawaki forestry has been carried out and being maintained by Ghaziabad
Nagar Nigam (GNN) at both sites. The pictures of Miyawaki forest are hereinbelow for kind reference.

' EJcPsMap Camera

Uttar Pradesh, India
Van Ghaziabad, Pratap vVihar, Ghaziabad, Mahiuddin

r Pradesh 201009, India

Ghaziabad,
M92W+55 Nagar
= pyr Kanawni, Utta
#l Lat28.65019°
& Long 77.395187°
13/11/23 12:30 PM

‘e 2

GMT +05:30

tes of urban forestry where more
aziabad Nagar Nigam.
tes are now home 10

o mature Si
h maintenance by Gh

Moreover, these si

hese sites have now developed int
ulatively), and throug

[t is submitted that t
dy around five (5) feet.

than 75000 trees have been planted (cum
the average height of these trees is alrea

seasonal flora and fauna.
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ONDIMAN
e q

hikanpur / Jagjivanpur site was stopped in July 2022. Post this, the
remediation of legacy waste was approved by UP Government and accordingly following due procedure,

; th
an agency (Rollz India Waste Management Pvt Ltd) has been engaged by GNN for the same, on 30
September 2023. Processing work at this site commenced immediately in October 2023 and till now
almost 24% of the legacy waste has already been processed till December 2023. The pictures of
processing machinery at the site are provided below. The estimated time for completion of processing of
the said legacy waste is about 15 months (depending upon/including the period of seasonal and unseasonal
rains). GNN is committed to completing the said task within this time limit.

That dumping of waste at the B

5
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e month of May 2023 (before the award of contract for processing of
dent of landfill fire occurred at

from the said solid waste, an inci
NCR at that time. GNN took active steps to

ner, by deploying adequate machinery,
rted after this at the said site.

That due to extreme heat in th
of methane
d to be prominent across Delhi
incident of fire in a timely man
h incident of fire repo

legacy waste) and generation
the said site, a phenomenon sai
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manpower and fire brigades. There was no suc
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2. Fresh Waste Processing Plant in Ghaziabad

When dumping was stopped at the Bhikanpur / Jagjivanpur site (as stated above), GNN engaged

an agency to establish a fresh waste processing plant and commence operations in Morta in July 2022,
after which the entire fresh waste generated in Ghaziabad was sent to the said Morta Processing Facility.
6
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As GNN itself does not have an ai essing soli i ili
established on privately leased Ian)c/l. lwﬂha:i:elkll'\k/;I:rt;Olr'afirl?tifbsbsel?l%g Sc?]laiadn ‘tr\i)assflf. utllee . fﬂc}llty rork
(Windrpws formation, waste segregation, disposal of RDF/Compost/Inert) could onyl‘y b1e CE;?;ZSZT? dW9rk
non-rainy days. Resultantly, any intermittent or unseasonal rain further delayed the processing activu'?ng
The total fresh waste sent to the Morta facility till 30" June 2023 was 5,65,727 MT out ot% whicll1 11?15-
4,69,66_8 MT was effe_:ctively processed and scientifically disposed off. while only 96,059 MT is pendine
processing at the sa}d site. This has also been verified by an independent surv;y conducted byzga
government agency, 1.e. RCUES (Lucknow). After this independent survery, processing at the said site
has begun afresh, and GNN is committed to completing the processing of the remnant waste by May
2024, and then hand over the site to the private landowner.

. Regional Centre for Urban & Environmental Studies, Lucknow ot Y,
P ) (Ministry of Housing and Urban Affairs. Governmant of India) -..."— =
22 =
-, N

=]
219 gy o =

ﬁaﬁ‘amqﬁqﬁa‘{ﬂmﬂ%ﬁ_m
mﬂmmmmﬁm.mﬂw,

Ref No: URC!RC'U'ES’JJII.!OO Dnate: 19" Oct 2023

To.

The Municipal Commi s oner
Nagar Nigam Ghaziatwd
Ghaziabad

Subject: SuUrvey regnrding the quanrificarton of waste at Narta wWaste Trearmeont Sire,

Ghuzinbad
|

Dear Sit.
'

With respect to the above mentiocoed subject and related to your lefter No. 684A
rSwal2023-24 date 29™ Scptemnber. the survey was couducted on the Morta Wastc site on 1™
October 2023, The waste site is being managed Ly M/ Geron Enginesring Private Limited.
Prima facia the quantity identified during the sarvey is 185094 .009 oam which Is
e 95265 2T and following are the observation of the survey: i

approximat
Project Site |
Mortn. CGhaziabad |

Approximate Qunatity of Waste on: site 9$265 Tonnes: 185054.000 cum |
| Segregation & ¥ windrow Composting

| Proposed T echnology Iden uncd

wWaste Fractions
Approximate I'.'nprocﬂsed Quantiry on 10449

site (density 460 kg/cum)
Approl:hnnlr Processed Quanuity

9,554 cum: 18069.79 MT

J6103.178 cum. 15661 .90 MT

(demsity SO0 K/CBI)
| S —
Apprml:nule RDF oa sitc (Jen sty 4451.277 aauns $34.15MT |
120 kg/cu {
-y Contracted to Geron Engincenng Private
|

| Limited 8 .

trar’s Office. Lucknow University Campus, Lucknow. Uttar Pradesh-226007

Telefax 0522-2740165, Phone : 0522-2740108
Website @ www.reusslucknow.org

Oifice ¢ Adjecent Regis

Emnail : duectorrcualkncptuu,cm

\ detailed eport pertainming e the guantinies of sariray waste fractivms will be ssbrused

vl shortly.

1iest |\'1:.Lh|-,
~
S;Il Tt Nshia

\ <sislant Direeter
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That due to unforescen circumstances, the private landowner did not renew the land lease post 3"
d processing facility was shifted by the agency

June 2023, as a result of which the fresh waste handling an

to 8 new pqrccl c:]f land situated at Jagjivanpur on an emergency basis. The said site/land arranged by the
agf:ncy 1sbsnuale hasz}cent to the original site where pre-existing legacy waste was present (as stated in
point |l a c_)v_e). T.e site was chosen by the agency as it was situated far away from local villages thus
causing minimal issues for the local population and located adjacent to the land which was already

previously used for municipal waste purposes.

It is humbly submitted that any change in the site for waste processing takes some time for being set

up afresh, esl?ecially when it is carried out on an emergency basis due to unforeseen circumstances. It is
further submitted that due to GNN’s commitment for fast fracking effective and scientific processing of
solid waste, the work on setting up a new processing plant for fresh waste at the new site in Jagjivanpur is
under way now (post the monsoon season and a lot of unseasonal rains in 2023). GNN is committed
towards making the said processing plant operational by February 2024. The said plant is

: \ being developed
in a way that it should have a capacity of processing around 2000 TPD, with modern and advanced use of
German technology.

E3GPs Map Camera

Ghazlabad, Uttar Pradesh, India

Eastern peripheral Expy, Uttar Pradesh 201 206, India

Lat 2B.772629°

Long 77.44456"°
13/11/23 12:17 PM GMT +05:30
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_
Waste to
> Location Compost g Timeli
No. Capacity Operations at Site CO:HI)II‘:t:O
- (TPD)
Jagjivanpur / Legacy waste was dumped on this site till
Bhikanpur June 2022 and after award of tender in
1. Legacy Waste 800 TPD September 2023, the legacy waste March 2025
Site I having processing started from October 2023.
269 lac ton Till December 2023, 24% of legacy waste
— has been processed.
Operational since July 2022 till June

2023. Total Fresh Waste received at site
5.65 lac ton out which 4.7 lac ton has
2. Morta Facili 800 T been processed. Remaining waste is 96k 5

Y i ton (as surveyed by RCUES Lucknow on Way-20e4
12" October 2023) out of which approx.

40% has been processed till December
2023 T

ional from July 2023. Total

| a0 S e el
400 TPD Site operat
Jagjivanpur op:rggg:r}l} I;nd fretshtl\:iastg generat:ld in Ghaztlfellbad.tsent Backlog waste
Fresh Waste 2, Pl o this site currently as 10 other site shalllbe
3. | Processing Site g el available. ; processed by
: being setup to From May 2024, processing machines
11 (adjacent to : : December
: be operational from Morta Site shall move to
Site I) 7 : : : 2024
by February Jagjivanpur increasing the capacity t0
3,200 TPD

2024 | 3apeMED. .
4,000 TPD (by

Total February

razy | e

established and operational over the next 2 months, the total

waste processing plant is
000 TPD which should help GNN clear most of the backlog

Once the new fresh
f all three sites shall be 4

processing capacity ©

over next 12 months.
Nigam for scientific processing of Solid Waste

Additional initiatives DY Ghaziabad Nagar NIZ

y Plant in Ghaziabad

1. Decentralized Waste to Energ

The agency engaged by GNN (M/s Rollz India Waste Management Pvt Ltd) has established

[ndia’s first of its kind decentralized waste to energy plant linked to a private industry where RDF is used
to generate energy which is further used for production of textiles. Similarly, the proposed plan is to
establish two more decentralized WTE units over the next 6 months. These WTE units are planned to be
linked to the brick kiln industry where heat generated from the WTE plants shall be used for
manufacturing of green bricks. This model promises to ensure that any MSW generated locally in a city
shall be consumed locally in an environmentally friendly manner where energy shall be used to
manufacture local product (green brick/textile/any industry) that shall not only reduce the dependence on
fossil fuels / renewable fuels but also ensure sustainable waste management. The project is an exam le of
collaboration between GNN. its agency and private industry players. GNN is working COnﬁr;uouElv to
9 b
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rocess the residual waste, fresh waste and i i
: also continuously innovate to develop sustai
lutions for the city. d d inable waste

management SO

o Lo
. INDIAS FIRST
: ir.l’ﬂnﬂl.lzsn WASTE 10
GAl E'::ﬂ'v“-:[s -.-p’.,'kﬁ',.ffm_p i
P, - 5
l'.l:lcnn?m - MG amm.'uuuzma
| ROLLZ INDIA WASTE MANAGEMENT PVT-

| r
REDMI NOTE RROMAX
Al QUAD gAMERA -
L

7

®0
(S
lid waste

psule—based transportation of so
s in the process of

y of 150-200 TPD each. The smart
ion of solid waste through

d capsules, but also
ded for

s and hook loader/ca

GNN has already set up four (4) smart transfer stations in P
setting up one Material Recovery Fgcility (MRF) Centre w1t'h a capacit

transfer stations are ensuring scientific collection, compaction and transportat

lid waste is not only transported in a close

he amount of vehicle trips nee

hook loaders/capsules; which ensure that so
saves time and energy as the waste 1S compacted enough the reduce t

such secondary transfer.

2. Smart transfer station
PP mode and i
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Makraida, Uttar Pradesh, India
QC3P+8PQ, Makraida, Uttar Prades
Lat 28.7563349°

Long 77.43596°

21/10/23 02:18 PM GMT +056:30

h 201003, India

3. Upcomiﬂg Solid Waste Processing Projects in Ghaziabad

3.1 Wet Waste to B?o CNG Project—An MQU for establishment and operation of a 300 TPD wet waste
to Bio-CNG project has been cxgcuted with an agency i.e., Ever Enviro Resource Management I"vt
Ltd. The agency has already applied for the environmental approvals (CE). The said plant is expe lecj
{o be established over two (2) years post the grant of CTO. This promises to ensure that wetpwilstc

generated within Ghaziabad shall be scientifically treated and converted into CNG

12
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Current Status of the 300 TPD Ghaziabad Bio-CNG Project

By e 3703

2/4

3.2 Waste to Energy (Electricity) Project — An MOU was executed in 2018 with a Netherlands based
tablish a large waste to electricity plant (1500-3000 TPD) in

company 1€ GC International to €S
village Galand, District Hapur. The State Government facilitated the said MOU and project. GNN had

acquired /purchased 42.25 acres of land in Galand but due to local resistance, the possession of land
could not be obtained. GNN has approached the Hapur District Administration and Hapur Police.

which have sought help from the State Government in aiding with the possession of land.

13
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Annexure 1 - Pictures of Waste Processing Facilities

Bhikanpur / Jagjivanpur Legacy Waste Processing Site | — 800 TPD
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1. Jagjivanpur Fresh Waste Processing Site 11 (adjacent to Site I)

| ‘ie’smru—u,: - 1 ) ) 3

¥ d, L'ﬂaraPrldesh 201003, India f e A el Jan 6,-2024 1 0:35.‘1 8 AM

o Lat 28.756657° ) 3 Unnamed Road

: Makraida
. 'Meerut Division

lnng??.&-‘léﬂ?'ﬂ'
24 09:66 AM GMT +05:30 .
e e Uttar Pradesh

T

’T Mahmudabad, Uttar Pradesh, |
# =1 unnamed Road, Mahmudabat

wdabad, Uttar pradesh, India
/ unnamed Road, Mahmudabad, Utar pradesh 201003, india
NS4y | st 28757491

LLong 77.442316°
¥3 10/01/24 0329 PM GMT +05:30 |
-~ e 4-)7 i S = 5 - L. 4. z - - E
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Mahmudabad, Uttar Pradesh, India
B Unnamed Road, Mahmudabad, Uttar Pradesh 201003, India
Lat 28757452°

e = Long 77.44233"
Google, fj 12/01/24 12:51 PM GMT +05:30
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haziabad Nagar Nigam

Area Of GNN - 220 Sq. KM,

Total Wards = 100
*(Indirapurum 6 wards are managed by GDA and 94 wards by GNN)

Total Generation SWM - 1500 TPD

Total Collection - 1500 TPD
4,51,554 Household

313 (200 Rental+113 GNN)

Door to Door Primary Collection

Door to Door Vehicles Deployed

*350 Vehicles for Door to Door waste collection work will be added by 31
March2024.(BID Opened )

Secondary Collection = 252 Vehicles Deployed work done by
3rd party Vendors (1-JS Enviro 2-

Nature Green $ Metrro waste firm)

04 (Capacity 200 TPD Each) + 06 (50

TPD Each)

Material Recovery Facility(MRF) - 02 (150-200 TPD Each) + 03 (10 TPD
Each)

Transfer stations =

GPS Map Camera

S ey b
ziabad; Uniar Pradesh, india
Aryi Nagar, Sewa Nagar; Ghaziabad, Uttar Pradesh 201003, India
28,676362°
Lomg 77412487 i :
s 1joB/23 05:02 PM GM¥:+05:30

Tl il AT

* 50 TPD MRF under construction to be completed by 315t January 2024
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RRR(Reduce Reuse Recycle) Center - 05 (01 in Each Zone)

e

MERA SWACHH SH

6.5 Lakh MT remediation already

Legacy Waste
completed in 2022

2.69 Lakh MT remediation work
ongoing at Pipeline Road (24% Work
Completed).Target Completion by

March 2025
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Compost Plant

Ghaziabad, Uttar Pradesh, India

401, Arya Nagar, Sewa Nagar, Ghaziabad, Uttar Pradesh 201003, India
Lat 28.676187°

Long 77.412334°

21/10/23 11:34 AM GMT +05:30
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Ghaziabad, Uttar Pradesh, India

402, Arya Nagar, Sewa Nagar, Ghaziabad, Uttar Pradesh 201003, India
L'ati28.676248¢

Long 77.4123572

27/12/2302:05 PM GMT +05:30
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Compost Plant - 01 D at Jatwada Sabzi Mani
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